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| Nﬁ. \@i F.Ne. }ﬁ-rz Alj}s ln exe cise of kha SRS canferrei
L l mﬁ 126 ?%7 cma—t)ax Act 951. the f:entxgl Beard of
' xaat Taxes hereby makes the fellowing additiens tc the Schedule
‘annexed to its Netificetien No. EF.NQ..’:&/233/63-IT), atei isth
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In the said ﬁchﬂula aitax Serial No.81 the feilnwing
smn bs ﬂmiz- o _ .

S.No. All persons in respsct of vhen TAC My, AAC Mdu. CIT whe
B2.an erder of detention has been who has .whe has has get.
- mode under the Maintenance of In- 110 ot ju~ get ju- Jurise
ternal Security Act{fer gmuggling Spl. '2“&&_.. risdic~ dictien
activities and forsign exncha Q& tien tion - over the
racketeering #nd/er Conservat an Mds  opwy  OVer - tircie
of Farﬂgn Exchamge and Prevanticn ever  the Cir. mentien-
of Smuggling Activities Ack,  |the Cip, Menticn- ed in
1974 and who were residing prior - nti r’u‘ o8 in. Cel.3.

. to ths detention and/or prior to - :'m’i” T Cal.d.
pissing of ordoys undsr the said e

Acts within the revenue districts 0-1. 3‘
of State of Tamilnadu {excluding o
the pevenue digtricts of Madres
and Chengelipetiu) end in the :

Union Territerxy of Pondichesty ine
~ tluding Kepaikal but extcluding
- ¥ahe and Yenam and such cases
'mhich ars not assigned to any of
the Income~tex Officers in Central T
- Circles, Madras by an arisr under
' Sect:&n 127 cf the Ack, :

-'mﬁ mzificstm shaxz ‘have emct fm the M
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Copy tesw

1. All Canmissioners 2f Inconoet ax,

2, Hirectors of Inspeciden (171)/(Re%j/{sepn)/{inv.), New Delhi,

3, Ar-ctor of E¥ Services {Income-~tax) Ist Floor, Alwen-e-Ghalib,
Matae Sundri Lane, New Delhi 55 gonies),

4, 5Shri N.S.reghavan, Director (Spl.Cell), Bte, of Inspecticn,
(Investigatien ~ Specicl Csll), 4th Floor, Super Bazur,
G Gireus, New Delhi.

Ds All foict’?rs & Setti::ns of I-I.!ﬁing GF Collo DeTo

6, Comptroller & Auditer Ceneyal of Indis (20 copies). .

7. Bulletin Section of Ote. f Inspecticn (RL&P), New Deihi (B coples),

8, Director of Training, I1->(lirect Taxes), Staff College, Nagpur,

) {5 cocdes).

Shri P.H.Famchandeni, Joint Secy. Ministry of Law, justice and
Chmpany Affairs, (Deptt. of Legel Af‘fairz.
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